
Patiatao' If so. I would Uke to tllo. 
Itom tb~ hoa. Mlni,ter how much Jon 
was liven to them , 

SHal CHINTAMANI PANIGItAHI: 
Sir, I have liven tbe total Haute of RI. 
131.33 crores. 

[ TNIJ.tlatldn] 

It includes rcfuaees of both West and 
Bast Pakistan. So far as the reat of the 
questioD asked by Shri Dal is concerned, 
I wOuld Uke to State that 

for thesc DaftdakarallY. tribals, we are 
thinkin. of writibl oft" an amount of 
Rs. 9.1S crates aDd this \YDI benefit Dand.-
karanya settlers and Adivaais there. 

[TrtJlUlat IQII] 

KUMAR.I MAMATA BANBRJEE: 
Mr. Speaker, Sir, I would like to cOD8I'attl-
late the hOD. Minister that be bas dOD~ 
commendable work for the refu,ces. so 
much so that even tbe )oans have been 
written off. But it bas been seeD that tbere 
are a Dumber of State Government depart-
mentl who have not received any such 
instructions. Therefore, I would like to 
request the han. Minister to lend these 
instructioD$ to all concerned departments. 

[ElIgU,") 

THE MINISTBR. OF HOME AFFAIRS 
(S. BUTA SINGH) : Sir, the suueation is 
accopted. 

[ Trtzllllatl<Hf) 
SHltl jANAK AAJ GUPTA: Mr, 

Speaker. Sir. there are two catolories of 
ref_ea iD Jammu and lCalhmir-tbe lrat 
is of t,bON who came from w.t Pakistan 
and the other" (J/ thot. who catDO from 
PakistaD occupied area of Jammu and 
KaeJlmit'. WJtb rour pohtllaion. Sit, I 
woukl like to kno.Yi from tbe 1Ioa. !iliatlter 
what .... -!he dlarc or _dt of theN cate-
,or.ia from a leao of as. 3.35 ... tltat 
11&1 __ "teD" bJ tho Ocnwameti 
ID tile Stat. ? 

, 
hcomft,. the daim. or the nt __ 

who came from occu,ied at-oa have Wee 
au ... tbo consideratioD of tbe Governmeat 
for quite sometime DOW. but their dai .. 
have dot been settled "10 far. Tberefore~ I 
would like to know whether the GovetlJ"-
ment i8 prepared to pay tbe romainln, 
amount in respect of their claims? It 10. 
the time by whicb the cl.hllt would 6. 
settled ? 

[EngluhJ 

SHlU CHINTAMANJ PANIGRAHI! 
Sir, fot Jammu and. Kasbmir we bave 
written off lls. 3,35,37,.547.96. (Inter,UJI-
tiD",). Sir, this includes tho displaced 
person. wbo came from Weat Paki.tan. 

Now. tbe han. Member wattled to 
know about those who carne after the 
partition to Jammu and Kashmir. Sir, 
separate accounts are maintained by tbo 
State Government. The total assistance 
rendered, both Irant and Joans, we bave 
mentioned io the Statement. Therefore. 
whatever tbe Jammu and lCasbmir State 
Government bal told UB, we have written 
off. 

DR. SUDHI.R R.OY : Sir, a. "'881'_ 
rehabilitation of refugees from West 
Pakistan, the record of the Government of 
India is rather dismal. Therefore, I would 
like to know froID tbe bon. Miru.(er 
whether they would accept and implement 
tho recommendation. of the Samar 
Mukherjee Committee appointed by tbe 
Government of West Bengal. "1 

SHRI CHINTAMANI PANIGRAHI: 
Sir, tbat questioD we have answered re~a­
.edl)' in this H ODIe because We bave taken 
the decision and tbere is DO qUOltiOD 01 
accepting the recommendatioDs of that 
Committee. 

(l"terrll]JliolU ) 

Prlerlt, to Externally Fa ..... Projeet. 

+ 
·373. SH1l1 S. B. SIDNAL : 

SHR.I JAOANNATH PAT.T ... " 
NAJK: 

Will tho Minister of PLANNING 
be Ploaaed to state: . 

(a') wbotber the Pla.itl, Com"'.' 
II .. 4eci~ef to ,tvt blab priorit, to d_ t 



, OraJA,.,wet, 

ranee of projects which arc funded from 
external sources for 1981~88; 

(b) if 10. the total number of projects 
wbk:h arc aWaitiDI clearance from Govern-
ment; 

(c) the external sources oifering aid to 
fund the projects ; and 

(d) tbe number of projects likely to be 
started in 1988-89 ? 

THE MINISTER OF STATE IN THE 
MiNISTRY OF PLANNING AND MINI· 
STER OF STATE IN THE MINISTRY 
OF PROGRAMME IMPLEMENTATION 
(SHRI SUKH RA M): (a) to (d). The 
requisite information is being collected and 
will be placed on the Table of -the House. 

MR. SPEAKER = Shri Sidnal .. N~ 
supplementary? Shri Jagannath Patnaik .• ~ 
absent. Next Question. 

CoordloatiQD between De .. rtmeots of 
ElectroDics ,aDd Telecommuaicatioa. 

.374. PROF. NARAIN CHAND 
PARASHAR: Will the PRIME MINISTER 
be pleased to state: 

(a) wbether any proper coordination 
has been established between the Depart .. 
ment of Electronics and the Department 
of Telecommunications for the adoption 
of a' suitable technology for pro"liding 
telecom facilities in th~ rural areus on the 
one hand and on the other for keeping 
pace with tbe latest advances in tbe field 
of electronics and telecommunications in 
the world; 

(b) if so, the nature thereof and a 
brief outline of the steps taken in this 
regard; 

(c) if not, Whether such a coordina-
tion would be -established ; and 

(d) the role of tbe relevant missions 
set up by GoverD~Dt for this purpose 
recently? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOJ.,O<t\V AND THE MJNISTER. OF 
STot\T£ IN mE D~PAltTMENTS OP" 

OCBAN DBVELOPMBNT, ATOMIC. 
BNEllGY. ELBCTRONICS AND SPACe 
(SHRI K.R. NARAYANAN): (a) to (d). 
A Statement is Biven below: 

Statement 
f 

(a) Yes, Sir. 

(b) In close coordination betweoD 
Department of Electronics (DaB) and 
Department of Telecommunications (DOT), 
the Centre for Development of Telematics 
(C-DOT) has been established, which is 
funped equaUy by the two Depar.tments. 
C·DOT has successfltlUy developed tho 
Electronic RuraJ Automatic Exchange 
(ERAX) and is in the process of complet-
ing the development of the Electronic 
Switchin,g Systems (l~SS) based on state-of· 
the-art technology. Coordination betweeD 
DOE and DOT lakes place continuously 
through discussi,ous in the Electronics 
Commission and in various joint commit-
tees at various levels. Recently a Hiab 
Powered Monitoring Committee has been 
set up uDder the chairmanship of Sectetary 
(DOT), of which Secretary (DOE) is also 
a member for monitoring implementation 
and progress of indigenous production of 
telecommunication equipment. 

(c) Does not arise, 

(d) A tethnology Mission UBetter 
Communications" bas been launched with 
the Department or Telecommunications as 
the nodal agency to achieve the foJlowioa 
objectiVes in the field of telecommull'ica-
tions: 

(i) Improvement in the quality of 
service .. 

(ii) Irnproveme~t in the accessibility 
within the "iatina network. 

(iii) ~ncontrated attention to indi. 
geno .... dovelopment of selected 
tecbQoJpsie. and product •• 

PROF. NAa41N CHAND PARA~ 
SHAR. t Sir, _y I invite the attention "'f 
tbe goo. Mia;sfW, tbroQlb 109, to paTt:1 
of tbp (d) aoction of the statementlQ It is 
'·ill1P(ove~ent .in the .CCluibtllc, wiUllo: 
tbe existiDI Detwork.·' 


